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Raipur, the Sth February 2002

NOTIFICATION

No. D-377/1412/H.E/2002 —In exercise of powers conferred Sub-section (2) of Section (1 yof "Maharishi University
of Management and Technology Adhyadesh, 2002." the State Government. hereby, appoints the Eleventh January 2002
on which this Adhyadesh "Maharishi University of Management and Technology Adhyadesh, 2002" shall come into force
in the whole of Chhattisgarh State.

Pv order and in the name of the Governor of Chhattisgarh,
S. P. TRIVEDL. Special Secrciary.
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